LCA-I/Misc/90/2019 HIGH COURT Of KARNATAKA,
BENGALURU

Dated:11.12.2019
GENERAL CIRCULAR No.07/2019

Sub: Directions regarding action to be taken on the anonymous
complaints against the Officers/officials of the Subordinate
Courts (District Judiciary) in the State - reg.

Ref: Letter No. asaba 21 Fead 2019 dated 03.10.2019 from the Chief
Secretary to Government, Vidhana Soudha, Bengaluru.
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The State Government has issued a Circular dated 03.10.2019 regarding
action to be taken on the anonymous complaints against the Government
Officers/Employees, wherein among other things it has been instructed to
consider only the complaints with the complete address for
investigation/enquiry and a direction has been issued to inform the same to all

the concerned Departments (Copy enclosed).

Therefore all the Prl. District & Sessions Judges in the State are hereby
directed that the anonymous complaints making allegations against the
Officers/officials of the Subordinate Courts (District Judiciary) in the State
should not be entertained and the same shall be filed, unless there are
verifiable materials available to substantiate allegations made therein. If the
name of the complainant appears, unless there is a complete address and is

accompanied by a duly sworn Affidavit, the same shall be filed.

BY ORDER OF HON’BLE THE CHIEF JUSTICE,

\ \\?/\ LS
(SMT. J.M.KHAZI)
REGISTRAR (VIGILANCE)
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To

. The Registrar General, Registrar (Vigilance), Registrar
(Recruitment), Registrar (Judicial), Registrar (Infrastructure &
Maintenance), Registrar (Administration), Registrar (Computers)
and the Central Project Co-ordinator.

. All the Prl. District 8 Sessions Judges’ in the State/Prl City Civil with a request to
& Sessions Judge, Bengaluru City/Chief Judge, Small Causes circulate the same to
Court, Bengaluru, the Principal Judge, Family Courts and the all the Judicial

Presiding Officers of Labour Courts and Industrial Tribunals. Officers coming under
their units.

. The Central Project Co-ordinator, High Court of Karnataka,
Bengaluru, with a request to web-host the circular in the High
Court Website.

. The Section Officers of GOB-I, GOB-II, Vigilance, LCA-II, LCA-III
and Inspection Branches of this office for information.

Circular File

Office Copy
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